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(a) whether it i. a fact that tbe Plaon-
ina Commission have exprelled concern 
over tbe poor acbievement io creatiol Dew 
power lencratioD capacity: 

(b) wbethcl GoverDment, with its com-
milmem to IDcrease capacity In power aeae-
ratioa permit private alencies like Bombay 
Suburban Electric Ltd. and otber similar 
.,encies to ,enerate power; and 

(c) if not, the reasool therefor? 

THE MINISTER OF STATE IN THE 
DEPARTME.NT OF POWER (SHRI ARUN 
NEHRU) : (a) lbe aspect of poor acbJe'Ve-
lDent io creatlDg new power generation 
capacity was mentioned 10 tbe mid·tc(m 
appl aisal of the Sixth Plan doct.ment of 
P110nl01 Commislloo. 

(b) aad (C) The prelent policy is regu-
lated by tbe Industrial Pollcy Resolution 
of 1956 Under tbls Resolution, geDera-
tion and dlltrlbutlon of electricity taUs 
under Schedule' A' which includes category 
or indulltries, the future development of 
which Will be tbe C'XclUSIVC responsIbility of 
tbe State. The Resolution, however, does 
Dot preclude the expansion of tbe existing 
privately owned UDlts or tbe pOIsibdJty of 
tbe State securing the cooperation or private 
eDterpnse in the establishment of Dew units 
wben tbe national mtereats 10 require. 
Under. tbis Policy. Govt. have allowed 
leplacement/~xpan'l(ln ot units in tbe eXist· 
iDa privately owned uulitles. 

Mortf.U In Family PlanDing Tar,et. aDd 
Correct IV8 St.ps 

442. SARI CHINTA MOHAN: 
SHRJ R. P. GAEKWAD: WIJl 

tlae Minister of HEALTH AND FAMILY 
WELFARE be plcaled to stale : 

(I) whether there bas been a serious 
IbollfaJi ID Jlmlly piaDDlDa tarlell and If 
10, wbat conectlve .tepa are proposed to 
be aaken; 

(b) wbether tbe plaa for IUD in.ertlons 
" beIDa Itepped up ; 

(c) ~bttber tberc has been SIIOIfu::an\ 
pro,ress fur s=rattllal appiJultlc'I lir.d nfl.l)' 
of anti (er'Ibly imrnu(Je bodlc, developed 
aa lbe AUMS and If 80, detal'. thereof; and 

(d) whether it il a ract tbat tbe county' .. 
entire prOltcn is beiDI jeopardlKd in tbe 
absence of luccessful implementation of 
populatioD control programme aDd jf so~ 
wbetber this programme will be taken up 
on a war footing and fully computerJsed ? 

THE MINISTER OF STATE IN THE 
DEPARMENT OF HEALTH (SHR) 
YOGENDRA MAKWANA): (8) to (d) 
Developmeot aDd populat.on control Inter-
act In a mutualJy benefiCial way. Family 
Welfare Programme bas therefore, been 
accorded a bi,b priority 10 tbe overall socio-
economic development planning. Duran. 
the Sixth FIve Y car Plan achtevement of 
(amily planDlDg targets was around 80%. 
The Plolramme wtll be furtber strengthened 
durina the 7th Plan and It I moni'orma 
wiJl be computerised The J UD Programme 
received a bIg step up from 6.28 lakhs in 
1980-81 to .5.46 lakhs in 1984 8S Immu-
nologlcal approacbes to fertility conuol are 
sti II at ao expellmcntal stage. 

Repair of Roads fa Delhi 

443. SHRI KALI PRASAD PANDEY: 
Will the Mmister of SHIPPING AND 
1 RANSPOR T be pleased to state: 

(a) whether it bas come to tbe notice 
of Government tbat tbe condition of mo.t 
01 tbe Delbi roads is very bad; and 

(b) ir 10, wbat steps have been taken 
for tbe immediate repair of all sucb roads 
in Delhi? 

THE MINISTER OF STATE OF lHB 
MINISTRY Of' SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARJ) : <a) No~ 
Sir, Road in Deihl are lenerally in lood 
condition. 

(b) Tbe malDtenance and rep_Irs 01 
rOlds il a continuous process and .t II 

carried out from lime to time al necessary 
dependml upon ava.labillty of fund •• 

Supply of ADt i·Rablc Vaccloes to ZooaJ 
Railwa,s 

«4. SHRI SYBD MAS UDAL 
HOSSAIN: W,ll tbe Mloister of RAJL· 
WAYS be pleased to Itate : 

Ca) wbcther Go'Vcramcnt are aware of 
the fact tbat the Serum Institute of India 




